
 

APPELLATE TRIBUNAL FOR ELECTRICITY 

Core-4,7th Floor, SCOPE Complex, Lodhi Road, 

New Delhi – 110003 

 

Dated:12th January, 2026 

Due to a technical issue, VC/Hybrid hearings will not take place in Court-I 

and Court-II for the next few days. 

All learned Advocates and parties are kindly requested to attend the hearings 

physically. 

We regret any inconvenience caused. 

 

                                                                                                    Sd/- 

Deputy Registrar 

 

To: 

All Ld. Advocates/parties 

 

Copy to: 

PPS to Hon’ble Chairperson 

PPS/PS to all Hon’ble Members 

PA to Ld. Registrar 
PS to DR(NS) 

Steno. to DR(MJS) All 

Notice Boards 
Mr. Dhruv/Saurav- for uploading the same on APTEL website. 


